\2041T EMNO. 4 0O Cour t No 3 SECTI ONPIL

SUPREMECOURTOFINDIA
RECORDO-PROCEEDI NGS
WRIE TPETI TI1 ON(C VI L) N s) . 488 OF 200 2
KAPI LAHNGORANI &ANR. Peti tioner ( s)
VER SU S
STATEO-BIHAR&ANR. Respondent (s)

(Wt happl n( s ) for exenpti on fromfiling OT. and office repor t ))

WTH WP ( C) NO 194 of 200 3
(Wt h office repor t )

Date: 06/07/2 0 0 9 This Peti tion wa s called on for heari n g today.
COR AM :
HONBLEM JUSTI CESB SI NHA
HONBLEM JUSTI CEDEEPAKVERJVA
M. PPSMs hr a, Sr. Adv. (AC )
For Peti ti oner ( s) M. AmanHngor ani, Adv.
MS. Hngor ani &Ass oci at es, Adv .
For Resspondent (s) M. Gopal Sing h, Ad v .
M. Mhan Par asar an, ASG,
M.Dev ad at t Kamat , Adv.
Ms. Sus hma Sur i ,Adv
M. PNMs hr a, Sr. Ad v.
M. MK J ha, Adv.
M. Anil Kr. J h a, Ad v.
M. Am t Kumar , Ad v.
UPO N heari n g couns el the Cour t nade the follo wi ng
ORDER
List the mat te r after four wee k s .
(Shashi Sar ee n) (Pus h ap Lata Bhar d w
aj)

Cour t Master Cour t Master



